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NHRC seeks report on sea erosion-hit Odisha villages

EXPRESS NEWS SERVICE
@ Kend

THE National Human Rights
Commission (NHRC) has
sought an action taken report
(ATR) from Kendrapara collec-
tor Smruti Ranjan Pradhan on
the poor living conditions and
lack of basicamenities at Baga-
patia rehabilitation colony
which was established for fami.
lies displaced due to sea ero-
sion in Satabhaya gram pan-
chayat under Rajnagar block.
The human rights panel is-
sued the notice on May 5, act-
ing on a petition filed by hu-
man rights activist and lawyer
Radhakanta Tripathy. The
commission has directed the
collector to respond with an
ATR within four weeks.
According to Tripathy’s peti-
tion, a total of 571 sea-erosion
affected families were rehabil-
itated in Bagapatia colony in

2008, approximately 11 km
from the sea. However, the resi-
dents continue to live in dire
conditions, facing inadequate
housing and a severe lack of
essential services such as safe
drinking water, sanitation,
healthcare, and education,
raising serious concerns about
violations of fundamental
human rights.

Despite being regarded as In-

dia’s first rehabilitation colony
for climate refugees, Bagapatia
lacks the most basic facilities.
The local school suffers from
poor infrastructure and insuf-
ficient teaching staff, depriving
childrenof their right to educa-
tion. During rainfall, the colo-
ny becomes waterlogged, with
poor drainage systems causing
flooding that affects homes
even after light rain.

Climate refugees

Bagapatia, regarded as India's
first rehabilitation colony for
climate refugees, lacks the most
basic facilities. The local school
suffers from poor infrastructure
and insufficient teaching staff,
depriving children of their right to
education. During rainfall, the
colony becomes waterlogged,
with poor drainage systems
causing flooding that affects
homes even after light rain.

“The apathy, negligence and
repeated failure of the state
poses serious gquestions of hu-
man rights,” Tripathy stated in
his petition.

He urged the NHRC to send
an independent team to investi-
gate the matter. Tripathy also
called for a dedicated policy
and increased government ex-
penditure to address the urgent
needs of Bagapatia residents.
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NHRC takes action for
death of three workers

The National Human Rights
Commission took suo moto cog-
nisance of a media report that
three workers died and three oth-
ers were injured in an explosion
that occurred at a propellant mix-
ing unit of an explosives manu-
facturing plant at Katepalli vil-
lage in Yadadri Bhongir district
of Telangana. Reportedly, the in-
cident happened on April 29. The
Commission issued notices to the
Chief Secretary, Government of
Telangana and the Director Gen-
eral of Police, Telangana, calling
for a detailed report in the matter
within two weeks.
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NHRC seeks ATR from Kendrapara
collector on climate refugees’ colony

EXPRESS NEWS SERVICE
(@ Kendrapara

THE National Human Rights
Commission (NHRC) has sought
an action taken report (ATR)
from Kendrapara collector Sm-
ruti Ranjan Pradhan on the poor
living conditions and lack of ba-
sicamenities at Bagapatia reha-
bilitation colony which was es-
tablished for families displaced
due to sea erosion in Satabhaya
gram panchayat under Rajnagar
block.

The NHRC issued the notice
on May 5, acting on a petition
filed by human rights activist
and lawyer Radhakanta Tripa-
thy. The commission has direct-
ed the collector to respond with
an ATR within four weeks.

According to Tripathy’s peti-
tion, a total of 571 sea-erosion
affected families were rehabili-
tated in Bagapatia colony in
2008, approximately 11 km from
the sea. However, the residents
continue to live in dire condi-
tions, facing inadequate hous-
ing and a severe lack of essen-
tial services such as safe
drinking water, sanitation,
healthcare, and education, rais-

ing serious concerns about vio-
lations of fundamental human
rights. Despite being regarded
as India’s first rehabilitation
colony for climate refugees,
Bagapatia lacks the most basic
facilities. The local school suf-
fers from poor infrastructure
and insufficient teaching staff,
depriving children of their right
to education. During rainfall,
thecolony becomes waterlogged,
with poor drainage systems
causing flooding that affects
homes even after light rain.

“The apathy, negligence and
repeated failure of the state pos-
es serious questions of human
rights,” Tripathy stated in his
petition. He urged the NHRC to
send an independent team to in-
vestigate the matter.
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Ensure proper living condition for
sea-erosionattected settlers: NHRC

STATESMAN NEWS SERVICE
BHUBANESWAR, 2 MAY:

The plight of people living in
Odisha's first sea-erosion-
affected rehabilitationcolony
in Kendrapara district has
come under MNational Human
Rights Commission (WNHRC)'s
scanner with the top rights
panel asking the Collector to
fumish an Action Taken Report
(ATR) to ameliorate poor living
condition of the oustees.

Actingonapetitionmoved
by the human rights lawyer,
Radhakanta Tripathy, the
Commission issued notice
and sought for the ATR within
four weeks.

The 12-kilometer-long
stretch beach at Satabhaya
Gram Panchayatin Kendrapara
district is stated to be the

‘fastest-eroding’ beach on the
state’s long coast. More than
600 homes andlarge tracts of
agriculiuralland were gobbled
up by the advancing waters
in the last 40 years.
Asmany as 571 sea-erosion
hit families were finally reha-
bilitated in Bagapatia Reha-
hilitation colonyin 2008 around
11 kilometers from the sea.
But mostof the rehabilitated
people continue to live in low-
lying areas indire conditions
withinadequate housing, lack
of basic amenities, such as
safe drinking water, sanitation,
healthcare, and education,
violating their fundamental
human rights.
Bagapatiaisthefirstreha-
bilitation colonyfor the climate
refugeesin India. But theres-
idents of Bagapata have been

strugglingto get bare necessities
and basic amenities till date.
The children of the rehabili-
tation colony are deprived of
education due lack of staff
and infrastructure including
lack of teachers in the school.

The rehabilitation colony
turns into avirtual poolduring
rain, reflecting poorly on the
area’s drainage system.

The petitioner urged the
NHRC tosend a team of offi-
cials to investigate the case
inan independent and impar-
tial manner andrecommend
the chief Secretary of the
State to ensure puccastrong
houses to all the villagers,
proper medical care to the
villagers, all weather road
connecdvity so that ambu-
lance and fire brigade can
reach Bagapatia.
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The Statesman

Ensure proper living condition at sea-erosion rehabilitation colony: NHRC to
Odisha govt

Acting on a petition moved by the human rights lawyer, Radhakanta Tripathy, the
Commission issued notice and sought for the ATR within four weeks.

https://www.thestatesman.com/india/ensure-proper-living-condition-at-sea-erosion-
rehabilitation-colony-nhrc-to-odisha-govt-1503430696.html

Statesman News Service | BHUBANESWAR | May 9, 2025 7:25 pm

The plight of people living in Odisha’s first sea-erosion-affected rehabilitation colony in
the Kendrapara district has come under National Human Rights Commission (NHRC)'’s
scanner with the top rights panel asking the Collector to furnish an Action Taken Report
(ATR) to ameliorate poor living condition of the oustees.

Acting on a petition moved by the human rights lawyer, Radhakanta Tripathy, the
Commission issued notice and sought for the ATR within four weeks.

The 12-kilometer-long stretch beach at Satabhaya Gram Panchayat in the Kendrapara
district is stated to be the ‘fastest-eroding’ beach on the state’s long coast. More than 600
homes and large tracts of agricultural land were gobbled up by the advancing waters in
the last 40 years.

Satabhaya panchayat used to be a cluster of seven villages. Now, only a little portion of
Satabhaya remains. Six other villages — Gobindapur, Mohanpur, Chintamanipur,
Badagahiramatha , Kanhupur, and Kharikula — have been swallowed by the hungry sea.

As many as 571 sea-erosion hit families were finally rehabilitated in Bagapatia
Rehabilitation colony in 2008 around 11 kilometers from the sea. But most of the
rehabilitated people continue to live in low-lying areas in dire conditions with inadequate
housing, lack of basic amenities, such as safe drinking water, sanitation, healthcare, and
education, violating their fundamental human rights.

Bagapatia is the first rehabilitation colony for the climate refugees in India. But the
residents of Bagapatia have been struggling to get bare necessities and basic amenities
till date. The children of the rehabilitation colony are deprived of education due lack of
staff and infrastructure including lack of teachers in the school.

The rehabilitation colony turns into a virtual pool during rain, reflecting poorly on the area’s
drainage system. The rainwater accumulates on the roads, creating problems for the
people. Even moderate rainfall for about one hour at a stretch floods houses in the low-
lying areas of the rehabilitation colony due to lack of proper drainage system.
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The petitioner urged the NHRC to send a team of officials to investigate the case in an
independent and impartial manner and recommend the chief Secretary of the State to
ensure pucca strong houses to all the villagers, proper medical care to the villagers, all
weather road connectivity so that ambulance and fire brigade can reach Bagapatia.

https://www.thestatesman.com/india/ensure-proper-living-condition-at-sea-erosion-
rehabilitation-colony-nhrc-to-odisha-govt-1503430696.html
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Three-day Kamban Vizha begins in Puducherry

https://www.thehindu.com/news/cities/puducherry/three-day-kamban-vizha-begins-in-
puducherry/article69557517.ece

Updated - May 09, 2025 09:11 pm IST - PUDUCHERRY
The Hindu Bureau

The 58th Kamban Vizha, a three-day festival to commemorate Kamban, the Tamil poet
of the Chola period, began on Friday at Kamban Kalaiarangam in Puducherry. Organised
by Kamban Kazhagam, the festival has events lined up for the next three days based on
Kamba Ramayanam.

Inaugurating the event, Lieutenant Governor K. Kailashanathan said the poet has played
a major role in spreading the teachings of Ramayana among the Tamil population. “If
Ram is living as God in the minds of Tamil people, it is because of Kamban,” the Lt.
Governor said.

Urging the youth to inculcate the spirit and values enshrined in Kamba Ramayana, the Lt.
Governor said the epic work of Kamban has withstood the test of time. The poet and his
work continued to get huge recognition, he added.

Several writers and poets were honoured at the inaugural function. Retired Supreme
Court Judge and Chairperson of National Human Rights Commission V.
Ramasubramanian, Chief Minister N. Rangasamy, Speaker R. Selvam, Home Minister A.
Namassivayam and Minister for Public Works K. Lakshminarayanan were among those
who attended the inaugural event.
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Times of India
NHRC seeks report on ‘plight’ of settlers in Bagapatia

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-seeks-report-on-plight-of-
settlers-in-bagapatia/articleshow/121038051.cms

May 09, 2025, 23:20 IST

Kendrapada: National Human Rights Commission (NHRC) has directed the Kendrapada
district collector to submit an action taken report (ATR) regarding the alleged deterioration
in living conditions at Bagapatia rehabilitation colony.The directive comes in response to
a petition filed by human rights activist and lawyer Radhakanta Tripathy, highlighting the
plight of families displaced from the erosion-hit Satabhaya gram panchayat.Bagapatia,
established in 2008, houses 571 families who were forced to relocate from seven villages
after the sea swallowed their homes.Over the past four decades, more than 600 houses
and vast agricultural lands have been lost to coastal erosion along the 12-km
stretch.According to the petition, residents face severe challenges including inadequate
housing infrastructure, lack of safe drinking water, poor sanitation facilities, limited access
to healthcare, insufficient educational resources and defective drainage system causing
frequent flooding."The rehabilitation colony turns into a virtual pool during rain, with even
moderate rainfall flooding houses in low-lying areas," Tripathy stated in his petition. He
urged the NHRC to conduct an independent investigation and recommend
comprehensive measures to the chief secretary.The recommended measures include
construction of cyclone-resistant housing, improved medical facilities, all-weather road
connectivity, implementation of social welfare schemes and better educational
infrastructure.NHRC, acting under Section 12 of the Protection of Human Rights Act,
1993, has given the district collector four weeks to submit the report.
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Amar Ujala
Etah News: THATP.. TGS WR S¢ AP & TR $1 Bt faerelt

https://www.amarujala.com/uttar-pradesh/etah/shameful-electricity-supply-to-the-house-
of-a-soldier-stationed-at-the-border-was-cut-off-etah-news-c-163-1-eta1004-133331-
2025-05-09

IdTg gl ToidT, TeT Updated Fri, 09 May 2025 05:08 PM IST
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https://www.bhaskar.com/local/rajasthan/ajmer/kishangarh/news/there-will-be-a-special-
focus-on-mental-health-in-government-schools-134987529.html
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